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waator, 3 31k Sreraryg TRade FaTe 

sftrgaem N 

s fowel, 12 Sems, 2021 

FT. AT, 2781 (3N). =T FEHTE, TATEL (SeET) A, 1986 (1986 7 29) i gmer 3 Fr 

ST (3) FTOT T&T AfRRAT FT TN A g0 AT TR TR F [EAA A ST AT WA 

aferg=mT T #1. w1533 (@) A 14 fawEe, 2006 F ageew §, (B oo awn 1am 5% 

Fferg=mT F2T T F) o T wAEe wwrear frator i, aftre (R zeE een aam 

sTferRTr, HIOTYE T AT §) iy weAT & e et meer g, aat 

(1) (2) (3) 

1. | <t zerame sirg g, wemT=T, EEEH 

ST XS A AL, SAHE reafaEnas, ThE-795001 

2. | o, Rirfas fawte g 

etz Wt e wrEE, wiinge et =ife-795003 
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3. | e, TEeT At 

AT AT ST A WEerer, wfirgw qve 

2. e, AT % qeTer 7 HEe oA § T AfeeT & wwrew A qvirg 7 i a7 fir 

srerter 3 fore o= e wm 

3. wTferRTr, Wit I erfergeT # v AR ot aftet w1 v e gt w71 e wem 

4. wrferRr, FITT &2 5 3 et wittqe 7o 3 o i wrew s e s afafy (mw i 

ft) it Rrerfrert o g ot svm 

5. wiferRr, wittqe £t wEwErET F v % o A aew, wftrge Y 9w qewre F e |q, 

o T e s afaty (eeuedn) (R T ewr ware uweuey, wfiw #=r o f) 1 aew 

1 2 3 

1| v £ fasta e g, T 

etz Wt Twmita, A et 7ifHe-795003 

2. | b, ArarrgaTy 2 g, T 

fearésiz s Ry, At Freafmmer, 7ifHe-795003 

3. | . &l v R, qIET ; 

etz St "renratstt, #forqe FreafFmmem, =ife-795003 

4. | o, ArEarTEE T, T 

etz St ot wrEa, At Greafemer, FifEe-795003 

S. | ot e Ararsrex fig, I 

FTreT ArE wfwea, (i), TrEETET-795004 

6. | <. drew wwE, qIET 

AT TEsLE o TS, ZRAeE-795001 

7. | <. wwriraTy TSt i, T 

THEeTTE-795004 

8. | =t wftriz argo, qIET ; 

etz St ot wrEa, At Greafemer, FifEe-795003 

9. | =t Fréarra Ty fig, TIET; 

etz aiw wivEsT U uAaTEHee Aiew, A et wite- 

795003 

10 | sz forers, e A | 

6. TEETEY, AT 3 e WY W T § T ATERET F A A qrora & o = fr sratar 

 forw e groor T 

7. Y, AT I aftrgEe # woar i v erfteet w5 wen s afwEret wr o w2t 
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8. TRy, witrqe AT ST F g o7 w F# 9 67w werw wee § gt 0 

TE HT WA FL ¥ ATE THEEACT T TEL TET T THAT AT TgHT F1 7 ATHAHT Zm 

9. et ¥ fmft gz & === & o 

(F)  wifirrew, AT @i TeET, Wit F qere o waew ag e w9 G T G 

werRef TRTE S e TR wEaTE ATy 2 g E) 

(@) wifirre, At @i TEETH, At wera T oEer aue wTAE & L oy 

Pty ofr wfirem ¥ forg watamor s gt (FArET), T iE Seee AT A 

FH K T AT AT TR W, F I q=Aq, S gearw wiigww, wfin @ 

(M =l T i At # e, wftre e sy, 7 3 wera o el aeer 7 G 

iAo SeTEE * forw w e wermelt Far wae A 2 A7 SAET qemEat i = 

2, U forfa &, 7 U weaEt gy gt i 9 At Gy et F g A 

i & wrferror, Aftrqe e veEHy, At £ doA & v afrafe g a=w 

10.  wfrqE v, it wftre s ey, wftre F o afEres F w1 § w1 aw F o 

e AfET AT wfET FE @ Ty "t s aft aifEfie w5 F g6 § aEw, afmgT @w 

11, ferRo, BT @ weEusy, wiitqe ¥ werar 7 wEEAt 1 F5 i, AT ST A7 wEe awmw 

Fr TTer TRt F et % e R smom 

[T, . 31-11013/37/2009 4TET-1I(1)] 
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 12th July, 2021. 

S.0. 2781(E).—In exercise of the powers conferred by sub-section (3) of section 3 of the 
Environment (Protection) Act, 1986 (29 of 1986) and in pursuance of the notification of the Government of 

India in the erstwhile Ministry of Environment and Forests, number S.0.1533(E), dated the 14 September, 
2006 (hereinafter referred to as the said notification), the Central Government hereby constitutes the State 
Level Environment Impact Assessment Authority, Manipur (hereinafter referred to as the Authority, 

Manipur) comprising of the following Members, namely: - 

(€0} @ 3) 
1. Dr. Elangbam Jadu Singh, Principal Chairman; 

DM College of Science, Dhanmanjuri University, Imphal-795001 

2. Professor Thingbijam Binoy Singh Member; 

Deptt of Life Sciences 

Manipur University, Chanchipur-795003 

3. Director, Directorate of Environment and Climate Change, | Member-Secretary. 

Government of Manipur 
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2. The Chairman and Members of the Authority, Manipur shall hold office for a term of three years 
from the date of publication of this notification in the Official Gazette. 

3. The Authority, Manipur shall exercise such powers and follow such procedures as specified in the 
said notification. 

4. The Authority, Manipur shall take its decision on the recommendations of the State Level Expert 

Appraisal Committee (SEAC) constituted under paragraph 5 for the State of Manipur. 

5. For the purpose of assisting the Authority, Manipur, the Central Government in consultation with the 
State Government of Manipur, hereby constitutes the State Level Expert Appraisal Committee (SEAC) 

(hereinafter referred to as SEAC, Manipur) comprising of the following Members, namely: - 

) ) 3 

1. Prof E Bijoykumar Singh Chairman; 
Department of Economics, 

Manipur University, Chanchipur-795003 

2. Prof Naoroibam Deva Singh Member; 

Department of Geography, 

Manipur University, Chanchipur-795003 

3. Prof. Kshetri Rajendra Singh Member; 
Department of Sociology, 

Manipur University, Chanchipur-795003 

4. Prof. Soibam Ibotombi Member; 

Department of Earth Sciences, 

Manipur University, Chanchipur-795003 

5. Prof. Leitam Nabachandra Singh Member; 

College of Agriculture (CAU) 

Iroisemba-795004 

6. Dr. Thanglam Somchand Member; 

Manipur Institute of Technology, 
Takyelpat-795001 

7. Dr. Ngangbam Romeji Singh Member; 

Deptt of Civil Engineering, National Institute of Technology, 
Lamphelpat-795004 

8. Dr. Manichandra Sanoujam Member; 

Deptt of Earth Sciences 
Manipur University, Chanchipur-795003 

9. Dr. Khoiyangbam Raju Singh Member; 
Depp of Forestry & Environmental Science, 

Manipur University, Chanchipur-795003 

10. | Joint Director Member-Secretary. 
Directorate of Environment & Climate Change, 

Government of Manipur 

6. The Chairman and Members of SEAC, Manipur shall hold office for a term of three years from the 
date of publication of this notification in the Official Gazette. 

7. The SEAC, Manipur shall exercise such powers and follow such procedures as specified in the said 
notification. 

8. The SEAC, Manipur shall function on the principle of collective responsibility and the Chairman 

shall endeavor to reach consensus in each case, and if consensus cannot be reached, the view of the majority 

shall prevail.



[WTT [I—ave 3(ii)] ATTT T TSI - STATETTT 5 

9. 

10. 

11 

In order to avoid any conflict of interest, - 

(2) 

(®) 

© 

the Chairman and Members of the Authority, Manipur and SEAC, Manipur shall declare as 

to which consulting organisation they have been associated with and also the project 
proponents; 

the Chairman and Members of the Authority, Manipur and SEAC, Manipur shall not 

undertake any consultation or associate with preparation of Environmental Impact 
Assessment (EIA) Environment Management Plan for a project, which is to be appraised 
by the Authority, Manipur and SEAC, Manipur during their tenure; and 

if in the past five years, the Chairman or any of the Members of the Authority, Manipur and 
SEAC, Manipur have provided consultancy services or conducted EIA studies for any 
project proponent, in that event they shall recuse themselves from the meeting of the 

Authority, Manipur and SEAC, Manipur in the process of appraisal of any project being 
proposed by such proponents. 

The Government of Manipur shall notify an agency to act as Secretariat for the Authority, Manipur 
and SEAC, Manipur and the Secretariat shall provide all financial and logistic support including 
accommodation, transportation and such other facilities in respect of all their statutory functions. 

The sitting fee, travelling allowance and dearness allowance to the Chairman and Members of the 
Authority, Manipur and SEAC, Manipur shall be paid as per the rules of the State Government of Manipur. 

[F. No. J-11013/37/2009-IA.TK(D)] 

Dr. Sujit Kumar Bajpayee, Jt. Secy. 
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